
BEFORE THE NATIONAL GREEN TRIBUNAL
SOUTHERN ZONE BENCH, CHENNAI

ORIGINAL APPLICATION No. 13 of 2025

Tribunal on its own motion - SUO MOTU
based on the News item in
The New Indian Express newspaper,
Chennai e-edition dated 16.01.2025,
titled, “Experts are alarmed as 350 turtles
was ashore dead till January 15”.

… Suo moto
Vs.

1.Union of India,
Represented by its Secretary,
MOEF & CC, New Delhi and ors.

… Respondents

Additional Affidavit filed by 1st Respondent -MoEF &CC

SNo Particulars of documents Pg No

1 Additional Affidavit filed by MoEF&CC 1

2 Annexure-1: Copy of order dated 07.05.2025 5

Dated at Chennai this the 29th day of July 2025

Sai Srujan Tayi
Counsel for MoEF& CC/1st Respondent

Contact No: 98414 41438
Mail ID: sai@girisai.com
















